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tributed to the panchayats on the
basis of their population. While
making calculations of actual share of
each pancnayat, panchayats having
population of less than 1000 is taken
a, 1000 and more than 10,000 as 10,000.

(b) No, Sir. The programme aims
to generate additional gainful em-
ployment for the unemployed and
underemployed persons both men and
women in the rural areas who are
willing to work under the Yojana in-
cluding educated persons irrespective
of their educational qualification.

Observations on Jawahar Rozgar
Yojna

1268. SHRI RAMANARAYAN GO-
SWAMI: Will the Minister of AGRI-
CULTURE be pleased to state; .

(a) whether Government's attention
has been drawn to the observation of
Vice-Chairman of the Keral, State
Planning Board and an eminent eco-
nomist, Shri Gulati on the negative
side of the Jawahar Rozgar Yojna;
and

(b) if so, what is Government's re-
action thereto?

THE MINISTER OF STATE IN
THE DEPARTMENT OF RURAL DE-
VELOPMENT IN THE MINISTRY OF
AGRICULTURE (SHRI JANARDHAN
POOIJARI): (a) Government hav, seen
the news-item published in the
Indian Post of the 29th June, 1989,
under the title "Jawahar Yojn, harm-
ful to Kerala; Economist", carrying
the reported observations of Dr.
Gulati, Vice-Chairman of the Planning
Board of Kerala, regarding the Jawa-
har Rozgar Yojana (JRY).

Perusal if the news-item indicate
that Dr. Gulati, neither agrees with
the present criteria of allocations of
funds under JRY nor does favour the
release of funds to the districts direct-
ly. He is also reported to have said
that the Planning Commission and the
Central Government have wrong
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notions and understanding about the
level of poverty in Kerala.

(b) The Government dy not a: *
with the reported negative view of
Dr. Gulati on JRY.

Reassessment of Jawahar Ro?g
Yojana

1269. SHRIP. K. KUNJAC.
Will the Minister of AGRICUiV
be pleased, to state;

(a) whether Governments ,*
has been drawnto the new
which appeared in the Indian
the 29th June, 1989 regarding .
gativ, side of the Jawahar lal nehru
Yojana;

(b) if so, whether any reason not
of the Yojana ha; been made
the
basis of points raised therein

(o) if so, the details therefor

THE MINISTER OF STATION IN
THE DEPARTMENT OF RURALE-
VELOPMENT IN THE MP' OF

AGRICULTURE (SHRI JN
POOIJARI); (a) Yes, Sir.

(b) to (c¢) The Government not
agre, with the negative ons

made in the news-item.

Setting up of Doordarshan Rs- in
th, country

1270. SHRI MUKHTIA NGH
MALIK; Will the Minister m FOR-
MATION AND BROAD' G be
pleased to state:

(a) whether Governroi- 0S, to
set up more Doordarbh,,, ras in
the country;

(b) if so, number oi arshan
Kendras started during i t three
years, year-wise;

(c) the total number < darshan

Kendras working at i, the
country; *



Y
the next two Years, Statewise and by AND BROADCASTING (PROF x K.

When they are likely to start fune- TEWARY), (a) Yes, Sir.
toning; ang

(e) the funds allocateq for thig Kendrag set Up during th, Preceding

PUrpose? three financiag Years iy givey, below:
1986.87 _ -
(i) Studio Cantres iy Permanmnt set.yp (in replacement of pe interim set-up) . 2
Gi) TV transmijtters . . . . . . . . . . 18
1987.88 _
(i) New Studio Centres . . . . 2
(i) Studio Centres in Permanent set-up (ig replacement of the interiny Set-up) !
Gii) TV transmitters T - ., 46
1988-89 _ ' N
(i) Studio Centres in permanent get-up {in replacement of the interim set-up) 2
(i TV transmitters . . . . . . . . . . . 9
(c) 355 v transmitting oenires are ! (a) the aumber of applicants who
at present, functioning in the country, ; are on the waiting 1ist for allotment
. Programm, Production Facilities gre of flats/plog category-wiae, in Delhi
available at 18 of these centres Deve}opment Authority,

pes o ek, ey 0 o g T, T Y a5 on e
has not beey, formulated. . Waiting list; anq

_ i (¢} by whep the gaid waiting ligt i,
Walting Mt of allotment of png flats/ likely to be clearedy
) Ploty

THg MINISTER OF  SsTATE IN
THE

1271. SHRT  MUKHTIAR SINGH MINISTRY op URBAN pEVE.
IK: Will the Minister of URBAN LOPMENT (SHRy DALBIR SINGH):

DEVELOPMENT be pleaged o state: (a) Flats:—_ R §
Self Finance Schemey . . . . . - . . . 24,883

New Patiern Scheme, 1979

M'I.Gv . . * Te . . - . . . .’ ) . 27.718
L1G. e e L 41,651
Jantg . . . . . . . . . . . . © 2534
' a : " ToraL *912:51‘3—
Plots: ' . o -w T
EWS/Janta . | . : oo 5,803
L.I.G. 13 + * . . . * - . - . * . 23,473
M.LG, . . . . . . . B . . . . . 16,580
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